GOVERNMENT OF INDIA
MINISTRY OF JAL SHAKT]I,
DEPARTMENT OF WATER RESOURCES, RIVER DEVELOPMENT & GANGA REJUVENATION
RAJYA SABHA
STARRED QUESTION NO. *270
ANSWERED ON 28.03.2022

ANTI-EROSION PROJECTS FOR ASSAM
270. SHRI AJIT KUMAR BHUYAN

Will the Minister of JAL SHAKTTI be pleased to state:

(a) the number of schemes for anti-erosion and prevention/protection of embankments in Assam sanctioned
during the last three years;

(b) the number of such sanctioned schemes executed or completed; and

(c) whether there is any proposal of Assam for anti-erosion and flood protection pending with Government
awaiting its approval/sanction?

ANSWER

THE MINISTER OF STATE FOR JAL SHAKTI
(SHRI PRAHLAD SINGH PATEL)

(a) to (c) A statement is laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (¢) OF STARRED QUESTION NO.
270 TO BE ANSWERED IN RAJYA SABHA ON 28.03.2022 REGARDING “ANTI-EROSION
PROJECTS FOR ASSAM”.

(a) to (c) Flood management including erosion control falls within the purview of the States. Flood
management and anti-erosion schemes are formulated and implemented by concerned State Governments as
per their priority. The Union Government supplements the efforts of the States by providing technical
guidance and promotional financial assistance for management of floods in critical areas.

For the period 2017-18 to 2019-20, a comprehensive scheme titled “Flood
Management and Border Areas Programme (FMBAP)” with merged components from the XII Plan schemes
viz. Flood Management Programme (FMP) and River Management Activities
& Works related to Border Areas (RMBA) was approved by Government of India. The FMBAP scheme was
further extended for the year 2020-21. However, FMBAP scheme was approved for prioritised completion of
the spillover works in respect of 83 ongoing projects as well as for outstanding payments of the completed
works which were included earlier under FMP during X1 & XIl Plans. The scheme had a provision only for
clearing the committed liabilities of ongoing and completed projects as per extant X1/ X1l Plan guidelines and
no new project was to be included for funding. Central assistance of Rs. 245.49 crore, Rs. 142.12 crore and
Rs. 85.03 crore has been released to State of Assam during the years 2017-18, 2018-19 and 2019-20,
respectively, in respect of projects included under the programme during XI & XII Plans. Recently, an interim
extension of FMBAP has been accorded upto September, 2022 with provision of inclusion of new projects for
central funding. Only those projects which are techno economically accepted by Advisory Committee of
Department of Water Resources, River Development and Ganga Rejuvenation (DoWR, RD & GR) and,
thereafter, cleared by Investment Clearance Committee of DoOWR, RD&GR are considered for central funding
under FMBAP.

Techno-economic viability of 16 anti-erosion and flood protections projects of State of Assam had
been accepted by Department of Water Resources, River Development and Ganga Rejuvenation. Out of these
16 projects, 5 projects have also been accepted by Investment Clearance Committee of DoWR,
RD&GR. Further, one project named “Protection of village Domgaon, Dababeel, Chotonilibari, Debargaon,
Dangaigaon, Birengaon, Bherbheri, Rowmari, Khagrabari, Sanyashibari, Uttar-Popragaon and Popragaon
from the erosion of river Aie” at an estimated cost of Rs 125.21 crore of Assam has been recommended by
Inter Ministerial Committee-Flood Management & Border Areas Programme (IMC-FMBAP) for inclusion
under flood management component of the programme in its meeting held on 4™ March, 2022 for central
assistance. The details of these projects are at Annexure.

Besides, two flood management projects of Assam under “Assam Integrated River Basin Management
Project (AIRBMP-Phase-I)” funded by World Bank viz. (i) Integrated Water Resources Management of
Buridehing Basin with an estimated cost Rs 733.04 crore and (ii) Integrated flood and erosion management of
Manas and Beki river in districts of Baksa and Barpeta in Brahmaputra valley within Assam with an
estimated cost Rs 400.22 crore have been received for appraisal in Central Water Commission (CWC).
Appraisal of these projects is dependent upon compliance of observations of CWC by the State Government.
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ANNEXURE

ANNEXURE TO BE REFERRED TO IN REPLY TO PART (a) TO (¢) OF STARRED
QUESTION NO. 270 TO BE ANSWERED IN RAJYA SABHA ON 28.03.2022 REGARDING
“ANTI-EROSION PROJECTS FOR ASSAM”.

Details of 16 projects of State of Assam cleared by Department of Water Resources, River Development and
Ganga Rejuvenation (during the period 2014-2022) & Investment Clearance Committee (ICC- DoWR,RD &

GR).

;(l). Name of the Project Es(tgslflltﬁdcs;) st Remarks

1 Protection of village Domgaon, Dababeel, Chotonilibari, 125.21 | Cleared in 5th meeting
Debargaon, Dangaigaon, Birengaon, Bherbheri, Rowmari, of ICC held on 10-Feb-
Khagrabari, Sanyashibari, Uttar-Popragaon and Popragaon from 17
the erosion of river Aie

2 Integrated flood and river bank erosion management works at 76.12 | Cleared in 6th meeting
Rohmoria of ICC held on 05-May-

17

3 Anti-erosion measures to protect Bor-Dirak, Na-Chumoni and Cleared in 6th meeting
its adjoining areas from the erosion of river Noa-Dehing & 14.15 of ICC held on 05-May-
Dirak ' 17

4 Anti Erosion measures to protect Hirapara and its adjoining area 15.34
from the erosion of river Brahmaputra

5 Protection of Flood embankment along Kollong river from Raha 24.58
to Jagi (R/B) (in between Ch. 19th km.to 54th km)

6 R/S to construction of M/E along both bank of Mora Pagaladiya 14.35
river from NH-31 bridge crossing including A/E measure at
different reaches

7 Protection of Baghedhora, Sakupara and adjoining area of 12.27
DakhinAhotguri from erosionof river Brahmaputra

8 Anti erosion measures to protect Chapakhowa town and its 10.80
adjoining areas from the erosion of river Kundil ph-III

9 Closing avulsion of river Chamrang at Chamrang Village 4.65

10 Anti erosion measures in extension of Sassoni Tingkhong Bund, Cleared in 6th meeting
Ph-1 on the left bank of river buridehing (Protection work at 13.89 of ICC held on 05-May-
Bamunibeel and Uriamguri area ) ' 17

11 Pro siltation measures to protect Sarulah Barlah village and its 11.36
adjoining area from the erosion of river Brahamputra

12 Providing revetement and R/S to M/E along both banks of river 10.58
Durpang from near Rajgarhaliu to its outfall at Pichala

13 Construction of T/Dyke along R/B of river Kollong from Cleared in 6th meeting
Dhankhunda to Gobardhan hill and sluice gate at Dhepuijan 24.65 of ICC held on 05-May-
Ghoramarajaan and Kajolijan ' 17

14 Protection of Kolbari and Lality area from the erosion of river 34.65
Brahmaputra (Construction of three nos of spurs and a check
dam)

15 Anti erosion measures at different reaches of Gangia river 19.02
(Review)

16 Anti-erosion _measures to protect Uttar Ramfalbil, Raybasti, 14.31
Mainaguri and D/S of Langa Irrigation Project to PWD road
Laodonga from the erosion of river Longa
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